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Title : Statement regarding Government Business for the week commencing the 14™ August, 2006 and
submission made by members.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION AND
BROADCASTING (SHRI PRIYA RANJAN DASMUNSI): With your permission, Sir, I rise to

announce that Government Business during the week commencing Monday, the 141" of August, 2006
will consist of:-

1. Consideration of any item of Government Business carried over from today’s Order Paper.

2. Consideration and passing of the following Bills, as passed by Rajya Sabha:-

(a) The Cantonments Bill, 2006; and

(b) The Protection of Human Rights (Amendment) Bill, 2006.

3. Consideration and passing of the following Bills after they have been passed by Rajya Sabha:-

(a) The Wildlife (Protection) Amendment Bill, 2005;

(b) The Right to Information (Amendment) Bill, 2006; and

(c) The Central Silk Board (Amendment) Bill, 2005.
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DR. K.S. MANOJ (ALLEPPEY): Sir, the following item may be included in the next week’s List of
Business:



(1) Need to Expedite the construction of Alappuzha By-pass

(11) Need to expedite the action plan for conservation of Vembanad Lake which  was declared as a
“Ramsar Site”.

MR. SPEAKER: Shri Anwar Hussain — not present.

Shri Girdhari Yadav — not present.
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SHRI P.C. THOMAS (MUVATTUPUZHA): Sir, the following items may be included in the next
week’s agenda:-

(D) Definition of APL and BPL families should be altered especially for the purpose of Public
Distribution of Essential Commodities. In consumer States like Kerala, each family requires
foodgrains from other States and statutory rationing is prevalent. Lower middle class families
are also to be included in BPL and they are to be given foodgrains lest many will not get reach to
essential foodgrains, kerosene, sugar, etc.

(2) Need to give necessary clearances including security clearance to Vizhinjam Port Container
Terminal and Vallarpadam Terminal in Kerala, where also environmental clearance 1s necessary,
which can fetch thousands of crores of income for the nation.

The Kerala Members of Parliament were on agitation today on these matters and for some other
matters of development.
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